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12.07 hrs.
PAPERS LATD ON THE  TABLE

Revizws AND ANNUAL REPORAT OF FILM

FINANCE CORPORATION LTB. Bompay, Na-

TIHYNAL FILM DEVELDPMEN’T CORPORAGTIN

110., Bompay, IsDian Monon Picrures

Exrort CorPoRATION LTD., BoMBAY FOR

1979-80 WITH THREE STATEMENTS FOR
DELAY

THE MINISTER OF INFORMATION
AND BROADCASTING {SHRI
“WASANT SATHE) : I beg to lay on
‘the Table;—

(1) A copy each of the following papers
{Hindi and English versions) under
sub-section (1) of section GagA of the
-Companies Act, 1956:—

{a)(i) Statement regandiug Review
by the Government on the working of
the Film Finance Corporation Limited,
Bomhay, for the period from st April.
1979 to 10th April, 1gf0.

(ily Annual Report of the Film
Finance Corporation Limited, Bombay
Yor the period from 18t April. 1979, to
10th April, 1980 along with the Audited
Accounts and the comments of the
Comptroller and Auditor General
thereon.

{Placed in Library. Sec. No. LT-18g4/81]

(b}{i) Stalement regarding Review
by the Government on the working of
the National Film Development Corpora-
tion Limited, Bombay, for the year
*1974-80.

(i)  Annual Report of the National
Film Development -Corporation Limi-
ted, Hombay, for the year 1979-80 along
with the Audited Accounis and the
comments of the Comptroller and Audi-
tor General  thereon.

[Placed n Library. Sec. No. LT-18g5/H1]

{c)(i) Siatement regarding Review
hy the Government an the working of
t?':e Indian Motion Pietures Export
Corparation Limiird, Bambay. for  the
-period  from 1t April. 1979 to
10th  April, 1gBo.

(i1) Annual Report of the Indian
Motion Pictures Export  Corporation
Limited, Bombay for sthe period from
19t April. 1979 to 1oth April. 1580
along with the Audited Accounts and
the comments of the Cowmptroller and
Auditor  General thereom.

(2) Three siaternentn  (Hindi and
“English versions] showing rcasoms for
~delay in laying the pers  mentioned
-at (1) above. - -

[Placed in Library. See. No. LT-1896/85]
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REASCNS POR NOT 1AYING IN TIME THE

AxNvAL  REPORT AND AcCOUNTS  oOF
BoncawanN  ReFINERY  AND  PRTRO-
CHEMICALS LTD. FOR 1G70-Ba, NOTIFICATION
KE. PARFL INVESTMENTS AND PRIVATE
TRADING LTD. AND DOMESTIC Q4% FRIVATE
LTI ANNITAL, R_E:P(!RT AND REVIEW OF
THE O.N.G.C. AND 175 SUBSIDIARY
CuiPANY  FOR }979-80 -

THE MINISTER OF PETROLET'M,
CHEMICALS AND FERTILIZERS
{SHRE P.{. SETHI) : 1 beg to lay on
the Table:—

{t) A statement (Hindi and English
versions) explaining  reasons  for not
laying the Annual Report and the
Accounts of the Bongaigaon Refinery
and Peirochemicals  Limited for the
year 1979-Bo  within  the preseribed
period’of nine months afier the clowe of
of the Accounting.yrar.

[Placed in Lilrary. Sec. No.LT-18g7/81)

{2) A copy of Natification No. 5.0.
9q1 (E) (Hindi and English versions)
published in  Gazette of India dated
the 3oth December, 1980 regarding
exceplions, restrictions and limitations
subject 10 which the Cempanien Act,
1956 shall eontinue (o apply to the
Parc] Investments and Trading Private
Limited and the Domestic Gas Private
Limited, Under subssection (2
of section 16 of  the Pare
Investments and Trading Private Limi-
ted and Domestic Gar Privale Limited
{Taking Owver o Management) Acl,
1979.

[Plaed in library, See. No.LT-18g8/61]

(9)(t; A copy of the Annual Report
together with the Audited Accounts
(Hindi and English versicos) of the Oil
and Natural Gas Commission for Ihe
year 197680 and of itn  fubsidiary
company Hydrocarbony India Limi-
ted, Nrw Delhi, for the year 197,
under subsection (3] of section 29
read with subsection (4) of section
22 of the Oil and Natural Gas Commi-
ssion Act, 1950.

(i) A copy of the Review (Hindi and
Engiish vertions) by the Government
on the working of the Oil and Natural
Gas Commissinn for the year 1979-80
and of i1 subsidiary company Hydro-
carbona  India Limited, New Dirlhi,
for the year 1979.

[Placed 1a [ibrary Ses, Nu.LT-:ngjBi]



